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Present ¢ Hon'ble Nr.Justlca A.K.Chatter]ee, Vica~Chairman

Hon'ble Mr,M.S,Mukherjee, Administrative Member
TARAK CHANDRA SEE

VS
uUnN ION OF INDIA & ORS.

For the applicant ¢ Mr.B.C.Sinha, coumsel

For the respdndents: None
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R.K.Chégtarjee,,U.Ce

This application is moved unlisted by Nr.B.C.Siﬁha,
. . T e

counsel for the gpplicant. Haaring the counsel and on perusal of the

records, ye diSpose of the application yith the dlrection that the

representation made by the applicant on 3044)96 Annexure ‘A' to the

application shall be disposed of by the respondent No,4 uithin a

Fortn1ght from the date of ccmmunlcation of this order and in case

Q

the appllcant's representation is rejected a speaking order shall be
passéi by the said authorities, The appliCant*shall forthuith commu=
nicate ﬁﬁe copy of the order passed t?is day along with the applica=
ti?n and the annexufes thereto upon the respondents, UB'maké no order.

as to costs,
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